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Amount raised through Resurgent India Bonds 

995. SHRI NILOTPAL BASU: Will 
the Minister of FINANCE be pleased to 
state: 

(a) The amount of resources raised through 
Resurgent India Bonds; 

(b) whether the funds thus raised were on 
target; and 

(c) whether the rate of interest offerred on 
the Bonds for dollar investments by NRIs was 
not too high given the current internal market 
rate of interest and rupee dollar exchange rate? 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): (a) Approximately US 
$ 4.23 billion or Rs. 18,051 crores. 

(b) No target had been fixed. 

(c) The rate of interest offerred on the bonds 
for dollar investments was reasonable 
considering the interest rates prevailing in the 
international market at the time of launch of 
the RIBs. 

Inflow of Funds into the Country 

996. SHRI ASHOK MITRA: Will the 
Minister of FINANCE be pleased to state: 

(a) the total inflow of funds into the 
country by Non-Resident Indians during 
1996-97 and 1997-98; 

(b) the country-wise break up of the 
source of origin of these inflows; and 

(c) the total outflow of funds during the 
same period because of repatriation/ 
withdrawal by NRIs? 

THE MINISTER OF FINANCE (SHRI 
YASHWANT SINHA): (a) to (c) Details 
are furnished in the statement annexed. 

Statement 

Bank Deposits: 

Outstanding balances in the three Non-
Resident Bank Deposit Schemes namely 
FCNR(B), NRE and NRNR deposit 
schemes as on 31.3.1996, 31.3.1997 and 
31.3.1998 are as under: 

(Rs. crores) 
 

Balance as 

on 
FCNR(B) NRE NHNR 

31.3.199

6 

31.3.199

7 

19157 

28472 

33907 

13495 

17099 

21766 

1083

4 

1897

6 

Country-wise break up of deposits is not 
separately maintained by RBI. 

Repatriable investments: 
The information in respect of investment 

in India by NRIs during the last two years 
is as under: 

inflows: 
_______________  (Rs. in crores) 

 

1996-97 1997-98 

1871.10 878.35 

Country-wise break-up of NRI 
investment and the outflows are not 
separately maintained~bj RBI. 

125       Written Answers [8 DEC. 1998] to Unstarred Questions       126 


